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(Interruptions)**

MR, SPEAKER : I have not allowed

Nothing will go on record without my permi-
ssion-

(Interruptions)**

ot v g fag  (FRasan) ¢
FA FTATIF TR¥q F At g 5 w139~
T grzal & watg 99 g @l g |
ag WIFFI8l &T 539 &1 (5qa9H)

TeAA AR ¢ Q¥ AE &1 qHAT
AITFHT ArfeT a1 FTfed |

MR. SPEAKER : I have already allo-
wed Mr. Yadav,

M gAN qrEg (ARIMT) © qHY A=
& 222 TF [faerr avga g7 fFwar 2

qead waved ¢ § @ q a7 |
I will look into it. T will get the facts,

(Interruptions)

MR. SPEAKER : I have already taken
note of it. I have already referred, for your
information: With facts, 1 will come to you,

(Interruptions)

e AftEg ¢ {7 Fiewr Aifew
9 TRIATT @ & fag a5 fRar @ o
qH & qEFEI AT Sruer, § uFed
SRl

SHRI P. NAMGYAL (Ladakh):
Sir, the so-called Kashmir Liberation front
based in Sri Nagar has written a very serious
threatening letter to kill our Prime Minister,
Shrimati Indira Gandhi and Shri Rajiv
Gandhi. ‘

APRIL 9, 1984

Papers Laid 272

FEAT AT : UF WiFY @A ¥ FIs
T TEI TTAT | AT &3 SATSY |

(sa=atA)
MR. SPEAKER : Not allowed.

(Interruptions)

SHRI RAJESH PILOT (Bharatpur) :
Sir, have given a notice that the condi-
tions in the Northern States, especially
Rajasthan are serious. I have given a notice.
Due to cold wave last month, the crops in
the Northern States, especially Rajasthan

have been damaged completely, I have asked
for a discussion.

WETR WA¥EW : § FIE-FTAF FT@AT
@IE | AT AT KT AT W g 1 qFT
FT HT 117 T 1fFT

SHRI MAGANBHAI BAROT : Sir,
Doordarshan,..

MR, SPEAKER : There is no questio’s
of discussion about news. 1 cannot discuss
news here.

(Interruptions)

MR, SPEAKER : No, it is not like
that,

WY w1 i vy (feafoa) @ #9 oF
za7r faf3ss #ra fear g0
TR
12,12 hrs.

PAPERS LAID ON THE TABLE

Detailed Demands for Grants of the
Ministiry of Commerce and of the Depart-
ment of supply for 1984-85.

THE MINISTER OF COMMERCE
AND OF THE DEPARTMENT OF SUPPLY"
(SHRI VISHWANATH PRATAP SINGH):
Sir, 1 beg to lay on the Table—

**Not recorded.
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(1) Acopy of the Detailed Demands
for Grants (Hindi and English versions) of
the Ministry of Commerce for 1984 85.

Placed in Library See No. LT—811084.

(2). A copy of the Detailed Demands
for Grants (Hindi and English versions) of
the Department of Supply for 1984-85.

Placed in Library, See No. LT—

8111/84,

Detailed Demands for Grants of the
Ministry of Planning for—1984-85.

THE MINISTER OF PLANNING
(SHRI Y .B. CHAVAN) : I beg to lay on the
Table-a copy of the Detailed Demands for
Grants (Hindi and English versions) of the
Ministry of Planning for 1984-85.

Placed in Library. See No, LT—8112/84.

Annual Report etc. of the Indian
Standards Institution, New Delhi for 1982-83

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHR1 BHAGWAT JHA AZAD);
I beg to lay on the Table.

(1) A copy of the Annual Report
(Hindi and English versions) of the Iadian
Standrads Institution, New Delhi, for the
year 1982-83 along with Audiled Accouants,

(2) A copy of the Review (Hindi and
English versions) by the Government on the
working of the Indian Standards Institution,
New Dehli, for the year 1982-83.

Placed in Library, See No* LT—
8113‘84.

Detailed Demands for Grants of the
Ministry of Information and Broadcasting
for 1984-85.

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND

" STATE IN
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BROADCASTING AND MINISTER OF
THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
H K.L. BHAGAT):I beg to lay on the
Table a copy of the Detailed Demands for
Grants (Hindi and English versions) of the
Ministry of Information and Broadcasting
for 1984-85, (Placed in Library, See No, LT-
8114{84).

National Oilseeds and Vegetable Oils
Development Board Rules, 1984 ; Notification
under the Essential Commodities Act 1955 ;
Annual Report etc. of the Kerala Agro-Indus-
tries Corporation Limited, Trivandrum for
1979-80 ; the Maharashtra Agro-Industries
Development Corporation Limited, Bombay
for 1982-83, the National Federation of Labour
Cooperatives Limited, New Delhi for 1982-83

elc. etc.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): I bag to lay
on the table :

(1) A copy of the National Oilseeds and
vegetable Oils Development Board
Rules 1984 (Hindi and English ver-
sions) published in Notification No,
G.S.R. 207 (E) in Gazette of India
dated the 8th March, 1984, under
section 20 of the National Oilseeds
and Vegetable Oils Development
Board Act, 1983. (Placed in Library,
See No, LT-8115/84).

(2) A copy of Notification No. G.S.R.
82 (E) Hindi and English versions)
published in Gazette of India dated
the 28th Febrvary 1984 containing
Order indicating the supplies of
fertilisers to be made by domestic
manufacturers of fertilisers to
various States/Union Territories|
Commodity Boards during the
period Ist October, 1983 to 3lst
March, 1984, under sub-section (6)
of section 3 of the Essential Com-
moditics Act, 1955. (Placed in
Library See No. LT—8116/84),  «



